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PREFACE

This publication contains a brief resume of work done by Ninth
Lok Sabha during the Third .Session consisting of two parts i.e. from
7th August to 7th September, 1990 and 1st October to 5th October, 1990.

NEw DELHI; K.C. RASTOGI,
November, 1990 - Secretary-General.
Agrahayana, 1912 (Saka)
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RESUME’ OF WORK DONE BY LOK SABHA DURING THE THIRD SESSION (PARTS I &
), AUGUST-OCTOBER, 19%0

1. DURATION OF SESSION

ParT |
Date of COMMENCEMENt  ........ccovvviiiiriiinnieiiniiiiiirenierninns 7th August, 1990
Date of adjournment sine die  ..................occoiiiiieninnn. ... Tth September, 1990
Total number of days of Session ..................coeevveniinnnnnne ... 32 days
Number of days of sittings .......................... N 21 days
Number of hours of 8ittings ............cccceeveeeieieeiiininiiinnininn. 141 hours 19 minutes
Part 11
Date of commencement ..............cooooiiiiiiiniiii e, 1st October, 1990
Date of adjOUrMMENt  .........cccoovviiiiiiiniiinieiiiiii e 5th October, 1990
Date of prorogation ...............ccccevvviiiniiiiiii *11th October, 1990
Total number of days of s€s8ion  ..........cooeevviiiiiiiiiiiiniiiiin. 5 days
Number of days of sittings .. 3 days
Number of hours of Sittings ............c.cccceviiiiiiiiiiniiinn 21 hours 41 minutes

*The Third Session of Lok Sabha consisting of two parts commenced its sittings on 7th
August, 1990 and was prorogued on the 11th October, 1990.
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SUMMARY

Bills pending at the end of the 1ast $€88i0N ...........c..ccoceiiiiiiiiiiiiiiiiiiii, 14
Bills introdUOed. ........ceeveiiiiiiiiiiiiiiii e 19
Bills opposed at introduction SLAZE ...................cooiiiiiiiiiiiiiieir i
Bills passed by Rajya Sabha and laid on he Table
Bills passed by Rajya Sabha and returned by Lok Sabha with amendments ............ Nil
Bills returned by Rajya Sabha with amendments and laid on the Table.................... 1
Bills PASSEA .............ocovoveeeieeieereriareseesesses ettt [V
Bills negatived ...ttt 1
Bills withdrawn.................cooiiiiiiiiiiii Nil
Bills part discussed ..............ccceiiiiiiiiiiii 1
Motions for adjournment of debate on Bills adopted..................ccoeeiiiiiiiiinnninnn. Nil
Bills referred to Select Committee..............ccooevviiiiiiiiiiiiniiiiiiiii e, Nil
Bills referred to Joint Commuttee ................cooiiiiiiiiiiiiiiiii e Nil
Bills reported by Select Committee...........oooovvvviiiiiiiiiii i Nil
Bills reported by Joint COmMIttee ..............ccoovviiriiiiiiiiieiiiiiiii e Nil
Bills originating in and\referred to Joint Committee by Rajya Sabha in respect of which
motion for concurrence was adopted by Rajya Sabha.........................covvvvnnninee. Nil
Bills pending at the end of the session vide Para No. 824 of Lok Sabha Bulletin-Part II
dated 15.10.90. ......... oottt 25
7
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SUMMARY

. Bills pending at the end of the last session 73
. Bills introdweed 58
. Bills withdrawn e 3
. Bills negatived L NIL
. Bills removed from the Register of Pending Bills ... NIL
. Bills —Part-discussed 1

. Bills pending at the end of the Session vide Para No. 825 ......................ccccceee. 128
of Bulletin—Part II, dated 15-10-90
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4. CALLING ATTENTION

Sl. Subject Name of Name of Time
No. Member Minister taken
who called
attention Date when H. M.
taken up
1 Situtation arising out of agitation Smt. Geeta Sh. Rasheed 1 19
by employees of the All India Mukherjee Masood
Institute of Medical Sciences caus-
ing hardship to the patients and 10 and
the steps taken by the Government 16-8-1990
to resolve the issues involved.
2. Situation arising out of the threat Sh. Lacta Sh. Subodh 0 48
to the security of the country by Umbrey Kant Sahay
Naga insurgents and the steps
taken by the Government in that 22-8-1990
regard.
3. Situation arising out of the closure Sh. Ajit Kuma Sh. M.S. 1 06
of Barauni, Guwahati and Bongai- Panja Gurupadaswamy
gaon oil refineries as a result of oi _—
blockade agitation by the All 29-8-1990

Assam Students Union and steps
taken by the Government in re-

gard thereto.

4. Situation arising out of the re- Prof. Vijay Sh. Ajit Singh 0 43
ported disapperance of seventy Kumar _—
Maruti vehicles during transit from Malhotra 4-9-1990

the factory to showroom and ac-
tion taken by the Government in

regard thereto.

5. Reported delay in taking decision Sh. Harish Sh. Sharad Yadav 0 23
regarding extension of cotton Rawat —_—_—
monopoly procurement scheme to 6-9-1990

Maharashtra thus affecting the cot-
ton growers and the steps taken by
the Government in that regard.

18



5. DIVISIONS

No. of divisions held during the 3rd Session

M463LS—7

19



6. FINANCIAL BUSINESS

Subject Date of Date of Time
presentation discussion taken
H M

(i) Railway Budget

Supplementary Demands for 21-8-90 5-9-90 0 10
Grants in “espect of Budget
(Railways) for 1990-91

(ii) General Budget
Supplementary Demands for 16-8-90 5-9-90 0 04

Grants in respect of Budget
(General) for 1990-91

(iii) Budget in respect of State under President’s rule

Budget (Punjab) for 1990-91 13-3-90 3-9-90 .Discussion and 4 30
(2nd Session) 5-9-%} voting on
Demands for
Grants




7. LEAVE OF ABSENCE

SL.

No.

Name of Member

Period for which
leave granted

Date when
leave granted

Shri Atinder Pal Singh

Shri P. V. Narasimha Rao

Shri Y. S. Mahajan

Shri Vamanrao Mahadik

19390 to |
15-5-90

7-8-90 to
10-8-90 &
16-8-90 to
7-9-90

7-8-90 to
10-8-90 &
16-8-90 to
7-9-90

7-8-90 to
10-8-90 &
16-8-90 to
7-9-90 _j

31-8-19%0
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11. PAPERS LAID ON THE TABLE

(a) By Government

| ¥ 3 PSSP 659
| T 3 | O S USRRPP PP 32
(b) By Private MEmbers.............coooiiiiiiiiiiiiii it NIL




12. PETITIONS

Presented by members . . . Four
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14. QUESTIONS

(i) Starred Questions

(a) Number of Questions put down in Question List' for Oral *446
Answers.

(b) Number of Questions orally answered. 86

(ii) Short Notice Questions *

(a) Number of Questions put down in Short Notice Questions List. 1

(b) Number of Short Notice Questions orally answered. 1

(iti) Unstarred Questions

(a) Number of Questions put down in Questions List for written **5173
answers.
(b) Number of Questions for which written answers were laid 5447

including those put down for oral answers but not reached for
oral answers.

(iv) Question Under Rule 40

(a) Number of Questions put down for oral answer.
(reply laid on the Table)

*Includes 6 Starred Questions deleted/transferred from one Ministry to another.

**Includes 80 Unstarred Questions deleted/transferred from one Ministry to another.
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15. RESIGNATION BY MEMBER

Name of Member State Cunstituency  Date from which
accepted by
Speaker
Rajasthan Bharatpur 30-8-1990

Shri Vishwendra Singh

31



32

"0661 .__acotom_ﬁ&ﬁgia__aﬁc.ﬁsmEﬁuogegsuéaéaisa&sg.

nugsey pue

06’812 paakes nouref JO VIS Y 0) UOREIAI U BORMINTVOD

padopy sy WOH €€ 9 06'8°0 pswureyoN a1 JO 95¢ IPUIE IPUN (6L 'ST UO I
06'8'91 WNW UGS 95 UV | Aq panssi uonswepold 3| JO paosddy [,

N H 1 1uvd
8 L 9 S v € [4 ¢
UOTSSTLSTP
PIWOVOO pue paAcw Oym PV / vogming

yusunreda( e Suow laquom -s80) Jo uol ‘oN
syvwoy /AnsoTiN o], jo ara jo sweyN -39S / PRIV wolqos IS

ssopapey Lomms (W)

Apnowmeun paydopy

‘orSSNOSIp {Bnosy) PIOJSIp [SUNLIWOO
JO TOUN|OS ) 01 Off¢ ST Auowrey e
-UNWWOO JO DUTTIIUEW PUs TS JE[NOIA
sneOWIPp © JO [EIP! A O} JWIUNMWOYH

10 0
gy AWoH W H 0661°01°'S

Il 14vd
pauIUO0 -uoﬁ:unob #NOH AP u0Jq
/ARSIy uaye) Junjp Soped jo e

»olqng

i!s!.ﬂﬁllﬂtie
SNOLLNT1OSTY ‘91



33

‘0661 ‘MA (uswpBdwy) sonupoy udsnms jo vonusadly pue sBuwgox
soumnsqps ndonogaksd pue dru SnooreN W SgJRI] DAY JO UONUIAIG

uBialog Jo UOYRAIRNTO) M (W) PU 066i ‘MA (Wwowpuswy)
P A

aq (1) jJo uonRIAPKTOO 10} suonoOW 180 posnoniq B

‘0661 ‘MG S1omo0d [BDOdS (JUUYSE) pUE nWWR[) $30I04 PIULY Iy JO UONEIIPISUCO o) UOROW [ Wim 19qado; passnosq,

066t

SB61 ‘PV  %0S O Walopa Po %(p WOY SIHOYIA JOYOW
Juel D IO puB IBD JOJOW UO HQRI] AInp I8BXD
X3 [ENUY)  xseq M SUNEAU] AVp WS A UO YqES

awAvpUEQ P Jo (Z) X7 JO I4QEL A UO pre| g6'S'ZZ PIIEP uon

ngpsN ‘Joid

UORXOS  -BOYNON 0UvUL Jo Ansmmy o Jo Raciddy

(0661 Jo § ‘oN oueu
-PI0) 0661 ‘DUTUIPIO (WWSWPCIWY) SINIAR

’

" 06°6'€ qBuig -y 3uydinwg jo uonuarald pue Bueyory
06'8'I€ IuemsE[ uYyg €21 ‘UV Udiog jo uoneaidsuo) gy jo fesoddeniq p®
paansioy owewy ¢ | (0661 Jo ¥ "ON
VUBUIPIO) (661 ‘dOUEEpI) (JudWpUIWY)
06°6'€ yduig sousisqng adonogaksd pue sBniqg dposseN Ul
[, 0681 Jusmser LYS €21 UV OUJRIL D]} JO UORUIAALY 3| Jo macsddenq ‘€D
06'8°1Z qBuig (0661 Jo € "ON oueup
UMRIDYUAM SV JWOH € 9 06'8°0C 1Temse[ -10) 0661 ‘3oUEUIPI sIamad [erds (Jfurgsey
N H 06'8'91 ugs €21 ‘UV pue nwurer) s30104 pouLy A jo eacsddesiq -z,
8 L % S v £ z 1




‘pIpapuo

10u 0661-8-1€ "sidurej jo
vorssnsIq amroudy 144 r4 0661-8-L1 eunyg y3wis deopg ugs  s1saAUl AN pARoud 03 amswIN
(otssds puodds
3uunp udxes 0661-8-L1
sanunw 6) pue (uoissog
smoy 7 puo3dg)
gy 3mpnpx3) 0661-5-81
paanedaN swoy st 4 0661-S-p eypo] [ Uewny uLys 1gdnels mo) uo weg |
W H
paWwIdUO) UoISsnIsIp
wwuedaq pue Junow pasowm oym ‘ON
syIemay (Anstay uaxe) suny jo (s)areq 13qUIDN Jo dmreN pafqng Joug IS
UOPRPORY  SIQURIW ARAKd (W)
"0661°11° 11 J'3'm squuow x138 jo pouad
1oqun € 10) qelung jo IS Y3 0) UONE[R! Ul
paafeg uonMNSU0) Y} JO 9SE djonre Jpun /861°S 11
pEWWEYON uo 109p1ald 1 Aq ponsst uonewepoid
paidopy sy JwoH w T 0661°01°S W Uys 95€ UV 3@ JO DIOj Ul VUENUNUO 3 jo feacsddy 9
W H 11 1ivd
8 L 9 9 1 £ (4 1




35

‘o
Ul UOREMII o MM UORIIUU0O
Ul yemny pue pepySeq ‘wewury
‘UolBuTYsEAN ‘MOSSORN O} MSIA ST
3uipredas o661 ‘wnny pigz uo

IRy 06'8°LT ISNOH 3} Wl sirefy BwaNxy jo
—  ewaxg 8¢ ¢ 06'8°+7 eavdreyg [EIURYPUO UYS g6 soisTump o 4q spew Jwowamg ¢
(wswdoparsg
PIYO pue
PIPNPUCd  womiop jo
108 usurpedaq) 06'8° € alrapmpy ‘Anunoo agy jo syred
uolssnosiq  arejlom o1 ¢ 06'8'TC B30 WS €61 WP W wowom wo sAPORY 7
06°8°91 ] "Anunoo aq wr saquy
06’801 y8uis pesely P3MP3YIS puv $358) pompoyog
—  sIEjVY Swoy 91 ¢ 06'8'8 Aesgsewey wys  gg1°  wo sanpone penunuoy |
W H Javg
8 L 9 S 14 £ (4 I
pauiouoo
Wwowyuedsq  uayw uoissnsI(q UoISSOSY] Y1 pastes amy ‘ON
pRwy Ansury  sung jo (s)aeq Oym IQWIW jo swreN  Idpun) w3lqng 18

(€61 ITNYW) SNOISSNOSIA NOLLVINA LAOHS LI



"19q1980) passnasig,

papnpuco
100
uoissnosIq

ey
swoy

ArJIIM

| (4

06°01°S

edeyg “TN'H Ugs

II-1¥vd

A

ydug
ysowiq uys

1eMEY

| usuen uys

€61

€6T

€61

"Anumod Q1 Ul Aaym
-35]3 pue ysopelq Jeu() ul epuonH
ul sOuUBRQISp  [eTnWWO)

‘SISSBP premydeq A|
-[euoneonps pue L[fewos ioj suon
-BA13531 O} UonIppe Ul [PNoA 2y
10j yuaukojdws jo uonowoid 10§
samseaw Fuipredas (e ‘isnSny
WiL7 U0 JISNOH Y Ul STy
swug 3@ 4q spew juWIAEIS

‘uoday
uolsSTIWO)  [BPUR I UO
suotsiop utpredar gg61 “isndiny
Ui, Uo BNOH AP W IANSTIN
awuyg Y1 £q Ipew WIWANENS

Se

0




> w

No.
No.
No.
No.

DISCUSSIONS ON MATTERS OF URGENT PUBLIC IMPORTANCE
FOR SHORT DURATION UNDER RULE 193

of notices received
of discussions admitted
of discussions held
of discussions remained

Part-discussed
Total time taken

SUMMARY

37

661

26 hours 53
minutes



18. SITTINGS OF LOK SABHA

Subject Date on which Remarks
decided
Cancellation of Sitting fixed for 8.8.1990 Business Advisory Com-
Monday, the 13th August, 1990 mittee in its 13th Report
inter alia'recommended for
cancellation of sitting fixed

for Monday, the 13th
August, 1990. On the mo-
tion moved by Dr. Lax-
minarayan Pandey, the re-
port was adopted by the

House.
Cancellation of sitting of the House 1.10.1990 Announcement was made
on the 3rd October, 1990 on account of by the Deputy Speaker.

Prophet Mohammed Sahib’s Birthday
(Milad-un-Nabi).

38



19. SPEAKER/DEPUTY SPEAKER/CHAIRMAN
Announcements/Observations/References

S. Subject By whom Date
No.

PART-1

1. Reference to the 48th anniversary of the ‘Quit India’
movement and homage to the martyrs who sacrificed
their lives for the freedom of the motherland.

2. Reference to the 45th anniversary of the dropping of » Speaker 9.8.1990
atomic bombs on the Japanese cities of Hiroshima and
Nagasaki and homage to victims of the atomic

holocaust.

3. Reference to successful testfiring of surface-to-air mis-  Speaker 16.8.1990
sile ‘Akash’.

4. Announcement regarding fixation of time for tabling  Speaker 23.8.1990

notices at 10.00 hrs. instead of 10.30 hrs. for making
submissions after the Question Hour.

S. Valedictory reference on the conclusion of the 1st part  Speaker 7.9.1990
of the Third session of Ninth Lok Sabha.

PaARrT-1I

6. Announcement - regarding cancellation of sitting of the  Deputy 1.10.1990
House on the 3rd October, 1990 on account of Prophet  Speaker
Mohammed Sahib’s Birthday (Milad-un-Nabi)

7. Valedictory seference on the conclusion of the 2nd Part  Speaker &  5.10.1990
of the Third session of Ninth Lok Sabha. Minister of
Parliamentary
Affairs
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20. STATEMENTS
(i) Statements made / laid by Ministers under Rule 372

Sl

Brief Subject Name of Date Time
No. Minister taken
H M
1.  Decisions on the Mandal Com- Shri Vishwanath Pratap 7.8.1990 0 04
mission Report Singh
2. Caste clashes which took place - Shri Mufti Mohd. Sayeed 8.8.1990 0 04
in Panwari village in Agra Dis-
trict (U.P.) in June, 1990
3.  Position of Indians in Kuwait Shri 1.LK. Gujral 8.8.1990 0 ot
4. Developments in Pakistan Shri I.K. Gujral 8.8.1990 0 '0
5.  Non-inter locked working of Shri George Fernandes 8.8.1990 0 05
Sahibabad station
6. Assault on nuns of the St. Shri Mufti Mohd. Sayeed 9.8.1990 0 05
Mary’s Convent School Gajrau-
la (Moradabad District), U.P.
7. Government Business for the Shri Satya Pal Malik 10.8.1990 0 01
16th and 17th August, 1990
8. Government Business for the Shri Satya Pal Malik 17.8.1990 0 0
week commencing the 20th
August, 1990
*9.  Position of Indians in Kuwait Shri Hari Kishore Singh 17.8.4990 0 22
10.  Pakistani firing across the line Shri Vishwanath Pratap  21.8.1990 0 02
of control in Machhal sub-sec- Singh
tor in Jammu and Kashmir on
20th and 21st August, 1990
11.  Certain measures to conserve pet- Prof. Madhu Dandavate 22.8.1990 0 04
roleum products in the country.
12.  Visit of the Minister of Exter- Shri I.LK. Gujral 23.8.1990 0 17
nal Affairs to  Moscow,
Washington, Amman, Baghdad
and Kuwait in the context of
the Gulf crisis.
13. Government Business for the Shri Satya Pal Malik 24.8.1990 0 02
week commencing the 27th
August, 1990
@ 14. Government Resolution with Shri Vishwanath Pratap  24.8.1990 0 05

regard to the setting up the
National Security Council and
its functions

Singh

* Members were permitted to ask clarificatory questions.
@ Also laid on the Table a statement relating thereto.
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Sl. Brief Subject Name of Date Time
No. Minister taken
H M
15.  Measures for promotion of em- Shri Vishwanath Pratap  27.8.1990 0 06
ployment for the youth in addi- Singh
tion to reservations for socially
and ecducationally backward
classes.
16.  Budgetary deficit Prof. Madhu Dandavate 28.8.1990 0 13
17. Government Business for the Shri Satya Pal Malik 31.8.1990 0 01
week commencing the 3rd Sep-
tember, 1990
18.  Correcting the reply given on £ Shri Nitish Kumar 5.9.1990 0 01
8th August, 1990 to Hindi ver-
sion of Starred Question No. 31
by Sarvashri R.N. Rakesh and
Manikrao Hodlya Gavit regard-
ing Labour Courts in Delhi.
19.  Certain tax matters Prof. Madhu Dandavate 7.9.1990 0 04
20.  Non-recovery of Central Excise Shri Anil Shastri 7.9.1990 0 03

dues from M/s. 1.T.C. Lud.

£ Made on behalf of Minister of Labour and Welfare.
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(i) Matters under rule 377
(a) Number of matters raised during first part - 173

of Third Session

(b) Number of matters raised during second part - 25

of Third Session

(c) Position regarding receipt of replies
received from Ministers concerned as on 9.11.1990.

Total number No. of replies sent to Mem- Percentage of replies
of matters bers by Miaisters and copies sent to Members by
raised endorsed to Lok Sabha Sectt. the Ministers
First Session 57 41 71.9
Second Session 373 236 63.3
Third session
(Part I) 173 78 45
(Part II) 25 4 16
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21. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS
TRANSACTED DURING PART I OF THIRD SESSION

Business Time taken Percentage to the

total time taken
H M

ADJOURNMENT MOTIONS 5 54 4.2
BILLS

(a) Government Bills ‘0 44 218

(b) Private Members’ Bills 7 22 5.2
BUDGETS

(a) Railway Budget 0 10 0.1

(b) General Budget 0 04 -

(c) Budget in respect of States under 4 30 3.2

President’s rule

CALLING ATTENTION NOTICES (Rule 197) 4 19 31
DISCUSSIONS

(a) Half-an-Hour Discussions (Rule 55) 2 10 1.5

(b) Short Duration Discussions (Rule 193) 2 28 15.9
MATTERS UNDER RULE 377 3 4 26
QUESTIONS 17 59 12.7
RESOLUTIONS

(a) Statutory Resolutions *0 10 u.1

(b) Private Members' Resolutions 4 59 35
STATEMENTS (Rule 372) 1 42 1.2
OTHER MATTERS Such as Oath or Affirmation, Papers 35 08 249

laid on the Table, Obituary References, Questions of
Privileges, Points of Order, Personal Explanations Etc.
141 19 100.00

*Joint discussion took place on certain Statutory Resolutions Vide statement No. 16(ii) Sl.
Nos. 1 to 4] and motion for consideration of the connected Government Bills [Vide Statement
*No. 3(i) SI. Nos. 2, 11 and 12 respectively]. Time taken on jcint discussion has been shown
under Government . Bills.



STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS
TRANSACTED DURING PART II OF THIRD SESSION

Business Time taken Percentage to the
total time taken
HM
ADJOURNMENT MOTIONS 4 05 18.8
GOVERNMENT BILLS 4 23 20.2
SHORT DURATION DISCUSSIONS 4 25 204
MATTERS UNDER RULE 377 019 1.5
MOTION UNDER RULE 388 0 02 0.2
RESOLUTIONS
(a) Resolution placed before the House by Speaker 01 —_
(b) Statutory Resolution 2 10.9
OTHER MATTERS Such as Oath or Affirmation, Papers 6 04 28.0
laid on the Table, Obituary References, Questions of
Privileges; Points of Order, Personal Explanations etc.
21 4 100.00
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